
 

चाहȂ, तो उनके िलए नंबसर् की कोई समय की सीमा या नंबसर् की सीमा नहीं है। नवरोज फेिÎटवल 
को पहले भारत सरकार ने नािमत करके इस तरह के intangible asset मȂ िलया था। हमारे जो 
ऐसे intangible heritage assets हȅ, उनको inscribe कराने के िलए जो मÊटीलेटलर् असेट्स हȅ, 
उनके िलए भी भारत सरकार लीडरिशप लेकर Ģयास कर रही है। l 
 
MR. DEPUTY CHAIRMAN: Mr. Minister, Question Hour is over.  
 
[Answers to Starred and Un-starred Questions (Both in English and Hindi) are 
available as Part -I to this Debate, published electronically on the Rajya Sabha 
website under the link https://sansad.in/rs/debates/officials] 
 

 
 
1.00 P.M. 
 

$MOTION OF THANKS ON THE PRESIDENT'S ADDRESS-Contd. 
 

MR. DEPUTY CHAIRMAN: Now, further Discussion on the Motion moved by Shrimati 
Kiran Choudhry on the 3rd February, 2025, and the Amendments moved thereto. On 
4th February, 2025, Shri Devendra Pratap Singh had not concluded his speech while 
participating in the discussion. Therefore, I call upon Shri Devendra Pratap Singh to 
continue his speech on the Motion of Thanks on President’s Address.  
 
Ǜी देवेन्दर् Ģताप िंसह (छǄीसगढ़): माननीय उपसभापित जी, आपने मुझे पुन: अपनी बात रखने 
का समय िदया, इसके िलए आपका बहुत-बहुत धन्यवाद। राÍटर्पित जी का अिभभाषण सरकार 
की नीितयȗ, उपलिÅधयȗ और भिवÍय की िदशा का एक महत्वपूणर् दÎतावेज होता है। यह एक 
सवैंधािनक Ģिकर्या है, िजसमȂ देश की Ģगित को समािहत िकया जाता है। माननीया राÍटर्पित जी 
ने अपने भाषण मȂ िकसान और कृिष को बल िदया है।   
 माननीय उपसभापित जी, मȅ कल-परसȗ आदरणीय सासंद Ǜीमती रंजीत रंजन जी को 
सुन रहा था।  उन्हȗने बताया िक िकसान आजकल आत्महत्या कर रहे हȅ और बदहाल िÎथित मȂ है।  
मȅ आपके माध्यम से उन्हȂ यह बताना चाहता हंू िक छǄीसगढ़ मȂ िकसान पिरवार से आने वाले 
लोगȗ ने कागेंर्स के समय मȂ खेती का वह किठन दौर भी देखा है, जब कड़ी मेहनत से धान उपाजर्न 
के बाद िकसान भाई मंिडयȗ मȂ धान लेकर जाते थे और िजसे उन्हȂ औने-पौने दामȗ मȂ बेचना पड़ता 
था। उस समय िकसानȗ को अपने पिरवार का भरण-पोषण करना अत्यंत किठन होता था। खरीफ 
फसल के बाद उनके पास अन्य राज्यȗ मȂ जाकर मजदूरी करने के अलावा और कोई काम नहीं 

                                         
$ Further discussion continued on a motion moved on 3rd February, 2025. 
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रहता था। Ǜǉेय अटल जी ने जब छǄीसगढ़ राज्य का िनमार्ण िकया, तो धान खरीदी की एक 
ËयवÎथा शुरू की गई। यह सुिनिÌचत िकया गया िक िजस छǄीसगढ़ को धान का कटोरा कहा 
जाता है, उसमȂ कोई भी Ëयिƪ भखूा न सोए। इस उǈेÌय से मुख्य मंतर्ी खाǏ सहायता योजना भी 
आरंभ की गई। यह कायर् इतना ËयविÎथत तरीके से हुआ िक छǄीसगढ़ खाǏ सुरक्षा का मॉडल 
राज्य बन गया। मुझे याद है िक छǄीसगढ़ बनने के शुरुआती दौर मȂ धान खरीदी लगभग 4.63 
लाख मिैटर्क टन थी, लेिकन िपछली बार यह आंकड़ा 145 लाख मिैटर्क टन तक पहंुच गया। यह 
इसिलए सभंव हुआ, क्यȗिक हमारी सरकार ने िकसान भाइयȗ को धान का उिचत मूÊय Ģदान 
िकया है। हमने िकसानȗ से 3,100 रुपया Ģित िंक्वटल तथा 21 िंक्वटल Ģित एकड़ की दर से धान 
खरीदा है।  ...(Ëयवधान)... 
 
MR. DEPUTY CHAIRMAN: This will not go on record. ...(Ëयवधान)... आप बिैठए 
...(Ëयवधान)...  
 
Ǜी देवेन्दर् Ģताप िंसह: िकसानȗ से िकए गए वायदे के अनुरूप हमने 13 लाख िकसानȗ को 2 वषș 
का बकाया बोनस भी िदया है।  ...(Ëयवधान)... 
 
MR. DEPUTY CHAIRMAN: Ranjeetji, please take your seat. ...(Interruptions)... 
आपकी बात िरकॉडर् पर नहीं जा रही है।   
 
Ǜी देवेन्दर् Ģताप िंसह: इन सभी Ģयासȗ के पिरणामÎवरूप िपछले सतर् मȂ हमने िकसान भाइयȗ के 
खाते मȂ 49,000 करोड़ रुपये अंतिरत िकए हȅ। लगभग ढाई महीने से राज्य मȂ तेजी से धान खरीदा 
जा रहा है। हमारे िकसानȗ के खातȗ मȂ लगातार समथर्न मूÊय की रािश भेजी जा रही है। Ģित 
िंक्वटल 800 रुपया हमारी सरकार ǎारा इनपुट सहायता के रूप मȂ एकमुÌत फरवरी माह मȂ 
िकसान भाइयȗ के खातȗ मȂ भेजने का िनणर्य िलया गया है। इसके साथ ही Ģदेश मȂ भिूमहीन कृिष 
मजदूरȗ के िलए हमने दीनदयाल उपाध्याय भिूमहीन कृिष मजदूर कÊयाण योजना की शुरुआत 
भी की है। इस योजना के तहत 5,62,000 भिूमहीन कृषकȗ को Ģित वषर् 10,000 रुपया Ģदान िकया 
जा रहा है। यह हमारे शुभ सकंÊपȗ और अच्छी नीयत का पिरणाम है। आज  छǄीसगढ़ मȂ िकसान 
बेहद खुशहाल हȅ। Ģदेश मȂ पलायन रुका है और िकसान खेती मȂ िनवेश कर रहे हȅ, क्यȗिक उनको 
खेत से अच्छी आय िमल रही है। माननीय उपसभापित जी, मȅ आपके माध्यम से ...(समय की 
घंटी)... 
 
Ǜी उपसभापित: आपका समय खत्म होने वाला है, आप कन्क्लडू करȂ। 
 
Ǜी देवेन्दर् Ģताप िंसह: सर, यह मेरी मेडन Îपीच है, इसिलए दो-चार िमनट बढ़ा दȂ।  
 
Ǜी उपसभापित: ऑलरेडी आप मेडन Îपीच का समय ले चुके हȅ।  आप कन्क्लडू करȂ। 
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Ǜी देवेन्दर् Ģताप िंसह: जी। माननीय उपसभापित जी, हमारा जनजाित समाज सदैव राÍटर् के 
िनमार्ण मȂ अपनी महत्वपूणर् भिूमका िनभाता आया है और हम आगे भी िनभाते रहȂगे, लेिकन आज 
मुझे गहरा दुख और आकर्ोश है िक लोक सभा की एक विरÍठ सदÎय और राज्य सभा की एक 
विरÍठ मिहला सदÎय ने हमारे देश की महामिहम राÍटर्पित जी के Ģित अपमानजनक और 
अमयार्िदत िटÃपणी की है। इन अमयार्िदत िटÃपिणयȗ ने न केवल महामिहम राÍटर्पित जी का 
अपमान िकया है, बिÊक पूरे जनजाित समाज एवं देशवािसयȗ की भावनाओं को भी गहरी ठेस 
पहँुचाई है। यह केवल एक Ëयिƪ का अपमान नहीं, बिÊक भारत के सिंवधान की मयार्दा और 
गिरमा पर आघात है।   

(सभापित महोदय पीठासीन हुए।) 
 

हमारा जनजाित समाज और पूरे भारत का हर सच्चा नागिरक अपनी राÍटर्पित जी के सÇमान की 
रक्षा के िलए दृढ़सकंिÊपत है।  
 
MR. CHAIRMAN: Thank you. (Time-bell rings.) 
 
Ǜी देवेन्दर् Ģताप िंसह: महामिहम राÍटर्पित जी केवल इस देश की Ģथम नागिरक नहीं, बिÊक 
हमारी आशा, आत्मसÇमान और गौरव का Ģतीक हȅ।  हम ऐसे िकसी भी अपमानजनक आचरण की 
कड़ी िंनदा करते हȅ और यह सुिनिÌचत करने के िलए सकंÊपबǉ हȅ िक देश की सवैंधािनक गिरमा 
अक्षणु्ण बनी रहे। बहुत-बहुत धन्यवाद। 
 
MR. CHAIRMAN: Thank you, Shri Devendra Pratap Singh. Hon. former Prime 
Minister, Shri H.D. Devegowdaji.  Sir, speak while sitting! 
 
SHRI H.D. DEVEGOWDA (Karnataka): Respected Chairman, Sir, with your kind 
permission, I would like to sit and speak. First of all, I would like to express my sincere 
thanks to Her Excellency, the hon. President, who delivered her Address to the Joint 
Parliament. I am extremely happy. In her Address, she has mentioned several 
programmes and policies which are going to be implemented by her Government.   
 Sir, I am a villager. I studied in a primary school in a small village. There were 
not even sitting tables; we had to study by sitting on the floor. I came with such 
background. For 30 years I have been in the Legislature. I was the only Kannada-
speaking Member! I was the Opposition Leader. I always used to speak in Kannada 
after I entered  Parliament about 33 years back.  I was a Member of this House for six 
years. In my second term, I have completed four-and-a-half years and another one-
and-half years is left.  I do not know whether I will complete my full term. I would just 
like to mention… 
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MR. CHAIRMAN: Sir, the whole House is with you. You will complete the full term and 
be still in a position to bless us.  We wish you long life, long life! 
 
SHRI H.D. DEVEGOWDA: When I came to Delhi, all my colleagues in Delhi asked me 
to speak only in Kannada to give more importance to Kannada language. I am the 
only Member who won the battle. Out of all 28 Congress Members, I am the only one 
from Janata Dal. There were so many important people, like Siddaiah Puranik, 
Balekundri, Lankesh.  All these people gave me felicitation. They forced me to speak 
in Kannada. When I came to Delhi, the then Speaker in Lok Sabha was Shri Shivraj 
Patil. I went and requested him,"Sir, I will speak in Kannada. Somebody who 
translates should be there in the House." He said, "You must speak in English 
whether you can speak good English or bad English, but you must." This was the 
advice Shri Shivraj Patil gave. Then I started. I became the Chief Minister, and then I 
became the Prime Minister; on my own struggle. I got the majority and I became the 
Chief Minister. I know how to run the administration. I did not allow a single mistake 
from my Ministers. Then I came to Delhi; I was forced. I never wanted to come to 
Delhi. Sir, do you know what happened?  My Minister did not give me a cup of tea 
when I became Prime Minister because of the coalition.  In the 18 months, I have kept 
them without a single mistake to be committed. They did not give me a cup of tea. 
That is the background. Sir, I have seen Presidents’ Addresses and Governors’ 
Addresses in the 64 years. Now I must congratulate the Prime Minister, Mr. Narendra 
Modi who selected a tribal woman as the President. I must congratulate him. She 
came to Bengaluru. Khargeji had come; I am happy. We are good friends. She came 
to Bengaluru. She requested me. I told her, "No problem. I have not committed to 
anybody." She had a little lunch in my house and I promised her. With the support of 
all others, she became the President.  
 Now, I don't want to comment in what circumstances, how the Opposition 
took this stand when this New Parliament Building was inaugurated.  I don't want to 
go to all those things. But the point is, this is a policy document. Now, this is the 
Budget Session. The Budget will be discussed. Hon. Members of this House have 
got their own views. In 2014, Modiji became the Prime Minister. There was a big 
challenge between me and him. In Chikkkaballapur, when he attacked me, I 
retaliated, ‘If you get majority to form the Government, I will resign from the 
Parliament.  I will get.  I am going to win the battle on my own’.  Then, he got 272 or 
274 Numbers -- It was for the first time in 2014. Vajpayeeji’s Government was a 
coalition Government. Narsimha Raoji’s Government was also a coalition 
Government.  So, mine also, as you know, was a coalition Government.  First time, 
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Modiji got the majority.  Then I went and handed over the resignation. Directly, I could 
have gone to the Speaker and handed over. Because of the conversation between 
me and him in the election, I went there to hand over him my resignation. He actually 
requested me and caught hold of my hands and said, ‘You are the only experienced 
man with this age. In election, myself and Shrimati Sonia Gandhi had a lot of bitter 
attacks. Neither she is going to retire nor am I going to keep those controversies in 
the election alive. It always happens.  Don't take it seriously.  You should not retire." 
He caught hold of my hands, and persuaded me.  I agreed.  My friend is also sitting.  
I am happy.  We formed the Government in Karnataka.  My son was Chief Minister. 
Khargeji is here. 
 
SHRI JAIRAM RAMESH:  Sir, this is President’s Address. 
 
SHRI H.D. DEVEGOWDA: To come here, you are also responsible. I have got good 
relationship with Khargeji. He is the President of the Party. He is struggling and 
fighting. I know you have done your best. But, now, you understood how in this 
country all the regional parties can come together and solidly support one leader and 
remove, what you called the Government a communal Government, a Government 
which is going to destroy the democratic system, federal system and so many things! 
Yes; my son was removed. He knows that. I will leave it at that stage. I do not want to 
talk much about it. Yes; in the last leg of my life, I do agree. Earlier, I was a Congress 
man. I was denied ticket because of the fight for leadership within the Congress. I 
contested as an independent candidate. Now, I am sitting here as a single Member 
from Janata Dal (Secular), with the support of NDA. I am boldly saying, with the 
support of NDA. My son contested and he is the Minister. I admit, there is nothing to 
hide. The country must understand what I am speaking. This may be my last speech. 
Sir, this is a policy document where several issues have been mentioned. In the third 
term of election, Modiji was unable to garner majority for his party. I do agree. 
Kargeji's leadership worked so hard. So, he was able to get 240 seats or something. 
But before the election, I was in NDA, not after the election. We, Modiji and I, jointly 
addressed the public meetings in Karnataka. Why? A person is there for 62 years as a 
secular leader. Sir, what secularism, I do not want to analyse it in this House. I do not 
want to analyse who are secular, who are non-secular, who went to take the support 
of the BJP, or those people who are supporting the BJP, who went to their doors, 
who went to Shiv Sena, etc. I can quote all these things. But, I do not want to tell the 
names of anybody. I do not want to hurt the sentiments of anybody. All the Members 
who are sitting, whichever political party they may belong to, how and in what 
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circumstances things have happened, I can analyse all that. Sir, I do not want to go 
beyond certain points, which I myself try to realise. I do not want to hurt anybody. 
 In the 2014 and 2019 elections, Modiji secured more than 300 seats. In the 2024 
elections, he obtained 240 seats. However, several regional party leaders have 
supported him, and he now has around 305 or 303 seats. This has been proven on 
the floor of the House. There is no question of seeking a confidence vote. The list has 
been submitted to the hon. President. The hon. Prime Minister has not appointed the 
Vice-Chairman. In the UPA Government, there was not only Prime Minister but also 
Vice-Chairman, or what we call the power centre in the political system. The power 
centre was with the Chairman. But, Modiji has not allowed anyone to handle or 
meddle with the Government. 
 Now, in 2024, when Modiji secured 240 seats, other regional parties Shri 
supported him. ...(Interruptions)... or the alliance formed by all NDA parties, but He 
knows how to run the administration. Having experience as Prime Minister and as 
Chief Minister, he is the only tallest leader in this country who can run the country 
without oscillation. ...(Interruptions)...  If I tell the truth, you should accept it. You 
can attack me if I tell any untruth. I welcome you. 
 Sir, the hon. President of India has addressed both the Houses of Parliament. 
In her Address, I have gone through several points. The Government has stated that 
the highest priority is given to the poor, the middle class, the youth, and the women. 
This is mentioned on the second page of the Address. And, to achieve this highest 
priority, to implement this, and to achieve the prospects of this neglected section, it is 
necessary to have a stable Government that can run for five years. 
 Now, with the support of the regional parties like us, with 305 Members, this 
Government will run for five years. …(Interruptions)…There is no question of any 
hesitation. I am not afraid of telling, there is nothing to carry any favour from the Prime 
Minister. I have not come here for that.  In the last ten years, I have not taken any 
benefit from the Prime Minister or from anybody.  …(Interruptions).. The Prime 
Minister appointed my son as the Minister. I have not gone to his doors. Let me be 
very plain. I would tell it on the floor of the House, nothing doing. 
 
MR. CHAIRMAN: Thank you, Sir.  
 
SHRI H.D. DEVEGOWDA:  I have not, even today, asked what portfolio, what has 
been…  nothing doing. …(Interruptions)..   Please.  I do not want to hurt anybody. I 
am only telling the truth.   Sir, you are also a farmer.  I know the community.  I gave 
reservation to the jat community of Rajasthan. I came to Jhunjhunu. 
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…(Interruptions)..  I addressed a public meeting.  Shri Sis Ram Ola was a Minister in 
my Cabinet. He requested me, ‘please help us, we are poor.’  I went round;   I got 
the reservation. I was there hardly for 320 days. …(Interruptions)..  Only 320 days!   In 
that short period, I gave the reservation. Sir, I know how Modiji in his 22 years as 
Chief Minister, and as Prime Minister, is running the country, I know.  Today, the 
world has recognized; it is not the question of Devegowda or X Y Z.  The world has 
recognized Modiji as the tallest leader. …(Interruptions).. 
 
MR. CHAIRMAN:  Enough time has been made available to the former Prime Minister 
from the ruling party.  Enough time is there. The ruling party has 1 hour and 51 
minutes left.  The hon. former Prime Minister is taking time after due sanction from the 
ruling party. Please continue, Sir. …(Interruptions).. No, I have acceded to the 
request. …(Interruptions)..  Hon. Former Prime Minister, Shri H.D. Devegowdaji.  
…(Interruptions).. Only what the former Prime Minister says will go on record. 
 
SHRI H.D. DEVEGOWDA:  Please, if they do not want… …(Interruptions).. I am only 
guided by the Chair. Also, I have requested the leader of the NDA party who is the 
leader of this House, I have requested your goodself, the time.. …(Interruptions).. 
 
MR. CHAIRMAN: You are questioning the statement of the Chair! I plead with you.  
This is a very serious aspersion on me.  
 
SHRI H.D. DEVEGOWDA :  Some of the programmes which they have --  I quote -- it 
is very difficult for them to swallow it. Sir, I am quoting from Page 2. "5,36,000  crore 
rupees have been allocated for this purpose under Pradhan Mantri Awas Yojana." 
And the next is, Rs. 41,000 crores has already been dispersed for the farmers. 
Rupees eighty thousand crores for … …(Interruptions)…Sir, what has been said here, I 
am telling that. It is very difficult for them to swallow it. What can I do? 
…(Interruptions)… 
 
MR. CHAIRMAN:  Please……(Interruptions)…Thank you, Sir.  
 
SHRI H.D. DEVEGOWDA: Even on education, medical education, agriculture, 
irrigation, etc., the amount that has been allocated, I can go on mentioning what is 
mentioned here in this policy document.  Khargeji said, "In 240 seats, he cannot give 
a stable Government." That is their argument. In Karnataka, his own party has got 
136 seats. How is the Government running? …(Interruptions)…I have got every right. 
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…(Interruptions)…I have got every right to say what has happened. …(Interruptions)…I 
have not made … …(Interruptions)…I have got every right. …(Interruptions)…If I used 
any unparliamentary language,… …(Interruptions)…I can sign, I can authenticate it. 
…(Interruptions)…There is nothing to hide. …(Interruptions)…I will authenticate and I 
will hand over it. …(Interruptions)…I will authenticate and I will hand over it. I am not 
bothered about anybody. …(Interruptions)…Sir, in Karnataka, the money that has 
been earmarked for Scheduled Castes, Scheduled Tribes, that money has been 
diverted …(Interruptions)…and that was used for the election purpose. 
…(Interruptions)…And, the officer has committed suicide.  …(Interruptions)…I will 
authenticate… …(Interruptions)…I will authenticate and hand over these papers.  
Nobody can… …(Interruptions)…I know what they want. Sir, let my friends have some 
patience. Khargeji himself had advised his Ministers. The paper-cutting is here. He 
himself has advised; Ministers. …(Interruptions)… 
 
Ǜी जयराम रमेश : सर ,ये क्या बोल रहे हȅ।  
 
SHRI H.D. DEVEGOWDA: A number of officers who have committed suicide… 
….(Interruptions)… I don’t want to speak more.  ….(Interruptions)… 
 
MR. CHAIRMAN:  Please. …(Interruptions)… 
 
SHRI H.D. DEVEGOWDA:  I would stop at this stage.  I have got all the papers here.  
Khargeji may feel very bad; if I read about the advice he gave to his Ministers, he 
would feel bad.  …(Interruptions)…Lastly, I would like to speak about drinking water. 
….(Interruptions)… 
 
MR. CHAIRMAN:  Please. …(Interruptions)… 
 
SHRI H.D. DEVEGOWDA:  You are all honest; the only honest people.  Leave it at 
that. …(Interruptions)…If I speak the truth, it would be difficult to digest.  If I were to 
read this, it would be very difficult.  Touch your conscience, Mr. Ramesh. 
…(Interruptions)…I know that you cannot say anything about me. …(Interruptions)…I 
know this.  Sir, I wish to make one last point.  Karnataka is very unfortunate.  I am not 
talking about Modi’s Government.  I am talking about all Governments in the past.  
Drinking water supply to Bengaluru city has been a major problem.  Even today, for 
more than one crore forty-five lakh people of Bengaluru, they have allotted just 20 
TMC of water. We require more than 50 TMC. There are three rivers serving 
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Karnataka - Cauvery, Mahanadi and Krishna.  All three are inter-State rivers.  Tribunal 
awards are there. Whether Khargeji wants to support or not, it is not for me.  
 
MR. CHAIRMAN: Thank you.  
 
SHRI H.D. DEVEGOWDA:  Sir, please, help me. For Cauvery, there was one interim 
award. Nowhere in India, in any tribunal, there is an interim award. Not only interim 
award, but the tribunal was fighting. There are different orders. The High Court and 
the Supreme Court have passed strictures. The tribunal award was notified. If water 
release is short, that should be made good for next month.  
 
MR. CHAIRMAN: Thank you.  
 
SHRI H.D. DEVEGOWDA: Where do you bring water from? If there is no water, where 
do you bring water from?  
 
MR. CHAIRMAN: Thank you. Sir, you have made your point. ...(Interruptions)...   
 
SHRI H.D. DEVEGOWDA: The only thing is, if your drinking water ...(Interruptions)... 
Where do you bring?  
 
MR. CHAIRMAN: Thank you. ...(Interruptions)...  
 
SHRI H.D. DEVEGOWDA: I request, through you, it is Modi Saheb alone who can 
solve this problem, not others. I begged Dr. Manmohan Singh. He said, ‘I cannot.’ 
He said, ‘Mr. Devegowda, I cannot.’  It is only Modi ji who can solve the problem.   
 
MR. CHAIRMAN: Thank you. ...(Interruptions)...  
 
SHRI H.D. DEVEGOWDA: The people of Karnataka, Bengaluru and other districts are 
suffering for want of drinking water. ...(Interruptions)...  I want, in my lifetime, that it 
should be solved. With this appeal and with these words, I stop here. 
...(Interruptions)...  
 
MR. CHAIRMAN: Thank you.  The Leader of the House wants to say. 
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सभा के नेता (Ǜी जगत Ģकाश नƿा):  आदरणीय देवेगौड़ा जी ने, जो एनडीए के हमारे पाटर्नर हȅ, 
भारत के पूवर् Ģधान मंतर्ी हȅ, उन्हȗने बहुत अच्छे तरीके से Ģधान मंतर्ी मोदी जी के नेतृत्व मȂ चल 
रही सरकार और उसके कायर्कर्मȗ के बारे मȂ चचार् की है। एक िवषय चंदर्बाब ूनायडू जी के बारे 
आया। मȅ पाटीर् के अध्यक्ष के रूप मȂ इसको क्लेिरफाई करना चाहता हंू िक हमारे एनडीए मȂ इस 
तरह की कोई चचार् नहीं हुई। सभी लोगȗ ने पूरी ताकत के साथ Ģधान मंतर्ी मोदी जी के नेतृत्व मȂ 
चलना तय िकया है और उसमȂ सभी का साथ है। 
 
Ǜी सभापित:   Ǜी राजीव शुक्ला। 
 
Ǜी राजीव शुƛा (छǄीसगढ़):  सभापित जी, सबसे पहले तो मȅ आपको धन्यवाद देता हंू िक 
आपने मुझे यह अवसर Ģदान िकया, हालािंक देवेगौड़ा जी के ओजÎवी और Ģभावमयी भाषण के 
बाद बोलना बड़ा किठन था। 
 
Ǜी सभापित:  आपकी पाटीर् का समय खत्म हो चुका था। 
 
Ǜी राजीव शुƛा:  इसीिलए मȅने आपको धन्यवाद िदया। 
 
Ǜी सभापित: नहीं।  Ģितपक्ष के नेता खरगे जी का अनुरोध था, इसिलए आपको समय िदया जा 
रहा है।   
 
Ǜी राजीव शुƛा: खरगे जी का बहुत-बहुत धन्यवाद िक उन्हȗने मुझे यह अवसर िदलवाया।  
...(Ëयवधान)...  
 
Ǜी सभापित:  हाथी के पावं मȂ आप भी आ जाते हो और Ģमोद ितवारी जी भी आ जाते हȅ। 
 
Ǜी राजीव शुƛा:  सर, देवेगौड़ा जी के भाषण के बाद बोलना बहुत मुिÌकल काम है, लेिकन िफर 
भी मȅ Ģयास कर रहा हंू। सबसे पहले तो राÍटर्पित महोदया का जो अिभभाषण है, उसके िलए मȅ 
उनको धन्यवाद ज्ञािपत करता हँू। उसमȂ उन्हȗने िजन-िजन बातȗ का उÊलेख िकया, चाहे मिहला 
सशƪीकरण हो, चाहे िशक्षा हो, उन बातȗ का हम समथर्न भी करते हȅ, लेिकन जो राजनीितक 
भाषण है, जो सरकार ने अपनी उपलिÅधयȗ का बखान िकया है, उसको लेकर हमारे कुछ ĢÌन हȅ। 
पहला ĢÌन यह है िक क्या राजनीित िसफर्  चुनाव के िलए होती है?  
 

(उपसभापित महोदयपीठासीन हुए।) 
 

क्या मकसद िसफर्  यह है िक येन केन Ģकारेण, हर तरह से िसफर्  चुनाव जीत लेना ही राजनीित है 
या कुछ कायर् करने की भी बात है? ...(Ëयवधान)... आप देिखए, आप िजतने भी भाषण उठा 
लीिजए, चाहे अिभभाषण हो, चाहे बजट भाषण हो, सब भाषण हȗ, आपको चुनाव आयोग की 
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वेबसाइट पर जाने की जरूरत नहीं है, गूगल पर देखने की जरूरत नहीं है, सरकार के उन 
मंितर्यȗ और लोगȗ के भाषणȗ से ही पता चल जाएगा िक आगे िकस राज्य मȂ चुनाव होने वाला है!  
िजस राज्य के बारे मȂ उसमȂ बात होने लगे, वहा ँके कपड़ȗ की, वेशभषूा की, सÎंकृित की, खाने 
की, समझ लो िक उस राज्य मȂ चुनाव आने वाला है और जैसे ही चुनाव खत्म, उस राज्य की चचार् 
खत्म। अब इस समय न मध्य Ģदेश के कपड़ȗ के रंग की और त्योहारȗ की बात हो रही है, न 
छǄीसगढ़ की, न राजÎथान की, न महाराÍटर् और हिरयाणा की। अब इसमȂ िसफर्  िदÊली और 
िबहार था, िसफर्  इनकी चचार् हो रही है। मतलब यह है िक िसफर्  चुनाव जीतना है, बाकी कुछ 
मतलब नहीं है।  जैसे राहत इंदौरी का कहना है -  
 

"सीमाओं पर बड़ा तनाव है, 
क्या कहीं कोई चुनाव है!" 

 
वैसा ही हाल यहा ँहो गया है िक "भाषणȗ मȂ बड़ा िज़कर् है, अरे भाई चुनाव की िफकर् है!"  मेरे 
ख्याल से, मȅ ऐसा मानता हँू िक इस चीज को हमȂ बहुत ज्यादा बढ़ावा नहीं देना चािहए िक चुनाव 
ही हमारा मकसद है। अगर हम उसको त्याग दȂगे, तो शायद पूरे देश का कÊयाण हो जाएगा, 
क्यȗिक तमाम राज्यȗ से तमाम िकÎम की मागँȂ हुई हȅ।  न राÍटर्पित के अिभभाषण मȂ उनका िज़कर् है 
और न ही इस बजट मȂ िज़कर् है।  
 अब आप देिखए, आप कहते हȅ मॉडल कोड ऑफ कंडक्ट, चुनाव आचार सिंहता। यह 
चुनाव आयोग को एक तारीख के पहले रखना चािहए था। आप छोटे-छोटे काम रुकवा देते हȅ, 
चुनाव आयोग छोटी-छोटी पिरयोजनाएँ यह कह कर रुकवा देता है िक यह वोटर को लुभाने का 
तरीका है। बजट तो सबसे बड़ा घोषणाओं का भडंार है।  बजट चुनाव के ठीक पहले हो रहा है और 
चुनाव के िदन भाजपा का िवज्ञापन िनकल रहा है िक 12 लाख तक कर मुिƪ, यह जो इस बजट 
की घोषणा थी, यह इनके चुनावी घोषणा मȂ आ गई। यह सीधे-सीधे मॉडल कोड ऑफ कंडक्ट, 
चुनाव आचार सिंहता का उÊलघंन है। आगे से हमȂ इसका ध्यान रखना पड़ेगा। मȅ कोई आलोचना 
नहीं कर रहा हँू, लेिकन इन टेिक्नकल चीजȗ को ध्यान मȂ रख कर ही हमȂ आगे बढ़ना पड़ेगा।  
चुनाव आयोग इन चीजȗ पर ध्यान नहीं देता। नƿा जी, आप कुछ भी मानȂ, एक चीज तो आप भी 
मानȂगे िक चुनाव आयोग की छिव बहुत धूिमल हो गई है। आपको याद होगा वह शेषन का जमाना!  
उनको हमने ही लगाया था, लेिकन वे हमारी ही सरकार के िखलाफ िकतना सख्त कदम उठाते 
थे। आज उनका नाम ...(Ëयवधान)... शेखावत जी, आप सुिनए तो, उनका नाम सब लेते हȅ, लेिकन 
आज िकसी मुख्य चुनाव आयुƪ का नाम क्यȗ नहीं िलया जा रहा है?  कोई याद कर रहा है!  
क्यȗिक वे आँखȂ मूदँ कर बठेै हुए हȅ, कुछ देखते नहीं।  खुलेआम पैसे के पैकेट्स बँट रहे हȅ, कहीं 
कुछ बटँ रहा है, कहीं कुछ हो रहा है, कहीं िशकायतȂ की जाती हȅ। राजनीितक दल िशकायत 
करने जाते हȅ, उनकी बात सुनी नहीं जाती। इसिलए चुनाव आयोग से मेरा अनुरोध है िक वह भी 
इस तरफ ध्यान दे और यह जो चुनाव आचार सिंहता का उÊलघंन है, खुलेआम चुनाव की ËयवÎथा 
का उÊलघंन है, कम से कम उसको दूर िकया जाए और वह िवपक्ष तथा दूसरे दलȗ को भी मौका 
दे, उनकी बात सुने।  उसको अपनी छिव का ख्याल रखना चािहए।   
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 इसके बाद बेरोजगारी की बात आती है। हम िकस बात का िंढढोरा पीटते हȅ!  यह कहते 
हुए सचमुच मुझे बड़ा हषर् होता है िक 60 Ģितशत युवा शिƪ भारत के पास है, भारत सबसे 
नौजवान देश है और अथर्ËयवÎथा मȂ हम सबसे ज्यादा काम कर सकते हȅ, लेिकन आज हुआ क्या!  
वही युवाशिƪ आपने गावँȗ मȂ िबठा दी।  वे सब बैठे हȅ, जो कोरोना के बाद गए, उनमȂ से कोई लौट 
कर नहीं आया। आज सूरत का उǏोग हो, मुÇबई का उǏोग हो, पजंाब का कृिष उǏोग हो, वहा ँ
लेबरसर् नहीं है। उसकी वजह से मनै्युफैक्चिंरग सेक्टर इतना सफ़र कर रहा है िक उससे लेबर 
कॉÎट इतनी ...(समय की घंटी)... देिखए, हमȂ पूरा टाइम िमला है। ऐसे नहीं, िफर हम नहीं बोलȂगे।  
 
Ǜी उपसभापित: राजीव जी, आप एक िमनट लीिजए। आप खत्म कीिजए, नहीं तो मȅ आगे बढ़ँूगा।  
  
Ǜी राजीव शुƛा: मुझे चेयरमनै साहब ने टाइम िदया है। 
 
Ǜी उपसभापत: Ãलीज़, आप खत्म करȂ, केवल 10 सेकंड्ज़ हȅ। 
 
Ǜी राजीव शुƛा: उन्हȗने मुझे टाइम िदया है। 
 
Ǜी उपसभापित: आप जÊदी खत्म करȂ, नहीं तो मȅ दूसरे Îपीकर को बुलाऊँगा।  Ãलीज़।  
 
Ǜी राजीव शुƛा: उन्हȗने मुझे टाइम िदया है और आप बोलने नहीं दे रहे हȅ। चिलए, एक आिखरी 
सवाल है। आपने बीच मȂ टोक िदया। 
 
Ǜी उपसभापित: नहीं, नहीं, आपका समय खत्म हो गया है।  
 
Ǜी राजीव शुƛा: समय के िलए मुझे बोला हुआ है। 
 
Ǜी उपसभापित: आपको जो समय िदया गया है, वह यहा ँपर िलखा हुआ है। आप गलत सूचना 
मत दीिजए। आप गलत सूचना मत दीिजए, आप खत्म किरए।  
 
Ǜी राजीव शुƛा: एक सवाल और है। इसमȂ कंुभ का भी िज़कर् आया है। जो लोग मरे हȅ, हम उनके 
Ģित Ǜǉाजंिल अिर्पत करते हȅ। लेिकन एक चीज बताइए िक कुÇभ एक राजनीितक आयोजन है या 
धािर्मक आयोजन है? मȅ भी बचपन से कुÇभ मȂ बहुत बार गया हँू। मेरी नानी-दादी वहा ँकÊपवास 
करती थीं, तो मȅ भी जाता था।  वहा ँहमेशा धािर्मक सतंȗ के Ģवचन आिद होते थे।  इस समय तो 
वहा ँ...(समय की घंटी)... सर, मȅ एक िमनट लूगँा।  ...(Ëयवधान)... 
 
Ǜी उपसभापित: धन्यवाद। ...(Ëयवधान)... माननीय Ǜी सजंीव अरोड़ा। ...(Ëयवधान)... Ãलीज़, 
अब आप बोलȂ। ...(Ëयवधान)...  
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Ǜी जयराम रमेश: सर, उनको खत्म तो कर लेने दीिजए! ...(Ëयवधान)... 
 
Ǜी उपसभापित : उन्हȗने कुÇभ पर खत्म कर िलया। ...(Ëयवधान)... उन्हȗने खत्म कर िलया। 
...(Ëयवधान)... माननीय सजंीव अरोड़ा जी, Ãलीज़ अब आप बोलȂ।  आपको समय िदया गया है। 
...(Ëयवधान)... आपका समय जा रहा है, मȅ दूसरे को बुलाऊँगा। ...(Ëयवधान)... सजंीव जी, 
अगर आप नहीं बोल रहे हȅ, तो मȅ दूसरे को बुलाऊँगा। ...(Ëयवधान)... माननीय Ǜी अÅदुल वहाब। 
...(Ëयवधान) Please start your speech, Sanjeev Arora ji; otherwise, you will lose the 
opportunity.    
 
SHRI SANJEEV ARORA (Punjab): Hon. Deputy Chairman, Sir, I thank you for giving 
me the opportunity to speak on the Motion of Thanks on the President’s Address.  
Sir, today, I am going to talk only about health, and, I would like to request the hon. 
Leader of the House and the hon. Health Minister to please listen to my suggestions 
and comments and try to take corrective action as far as possible. 
 As I begin, I would first appreciate the efforts of all Governments since 
independence that have significantly improved healthcare in our country. This 
progress is evident in the success of universal immunization, eradication of small pox, 
polio, collective Covid management and the overall increase in the life-expectancy.  
However, I rise today to highlight the critical gaps in making our healthcare system 
affordable, which demands urgent attention.  
 Sir, healthcare is not a privilege; it is a fundamental right. Affordability of 
healthcare is still an issue in our country.  As per the available data, around 71/2  per 
cent families in India are pushed into poverty because of one critical healthcare issue 
in the family.  Budgetary allocation is too less as far as healthcare is concerned. 
 

 (MR. CHAIRMAN in the Chair.) 
 
As also pointed out by my friend, Shri Ashok Mittal, in 2017, the National Health Policy 
set a target of increasing India’s public health expenditure to 2.5 per cent of country’s 
GDP by 2025.   Sir, still only 0.27 per cent of GDP is being spent and 2 per cent of 
total Budgetary allocation is going towards health. Recently, there was a report by the 
State Bank of India which says that the healthcare budget should be 5 per cent of 
GDP. Sir, through you, I would like to request the hon. Health Minister to use his 
good offices to try and get as much Budget as possible so that affordable health care 
can be provided. 
 
MR. CHAIRMAN: Thank you.   
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SHRI SANJEEV ARORA: Sir, it is only five minutes now. 
 
MR. CHAIRMAN: Please go ahead.   
 
SHRI SANJEEV ARORA: Now, I come to the issue of out-of-pocket expenses.  As 
per the last data, which is available on the Government website, 39.4 per cent is the 
out-of-pocket expense, which I beg to disagree. Firstly, this data pertains to 2021-
22, which was a Covid year, when most of the expenses were taken care of by the 
Government, and secondly, patients also used to avoid visiting hospitals due to the 
fear of catching infections during medical care.   
 Sir, in the State of Uttar Pradesh, a State which is bigger than many countries 
in size, the official figure of out-of-pocket expenses is 70 per cent. 
   
2.00 P.M. 
 
Sir, the world average is 10-12 per cent.  In some of the African countries, which got 
independence along with us, like Botswana, it is 4.3 per cent; in South Africa, it is 
5.51 per cent. And the data source is WHO. What I am trying to say is, I am Vice-
President of one of the institutions ...(Time-bell rings)… 
 
MR. CHAIRMAN: Mr. Arora, I will allow you to resume later on. Hon. Minister of 
External Affairs, Shri S. Jaishankar, to make a suo motu Statement under Rule 251 of 
the Rules regarding Deportation of Indian Nationals from the U.S.A.   

 
 

SUO MOTU STATEMENT BY MINISTER 
 

Deportation of Indian Nationals from USA 
 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI S. JAISHANKAR): Sir, I rise to 
apprise the House of certain developments pertaining to deportation of Indians from 
the U.S.A. Hon. Members are aware that people-to-people exchanges constitute the 
bedrock of our deepening ties with the United States. Indeed, more than any other 
relationship, mobility and migration has had a key role to play in enhancing its quality. 
Sir, the House would also share the view of the Government that it is in our collective 
interest to encourage legal mobility and discourage illegal movement. In fact, illegal 
mobility and migration has many other associated activities, also of an illegal nature.  
Moreover, those of our citizens who have been inveigled into illegal movement 
themselves become prey to other crimes. They are trapped into both moving and 
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